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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of   Private Secretaries   as on 01/01/20  25  

Private Secretary :  Pay Matrix & Level : S-26 : Rs. 82200-211500

Sr.
No.

Name of the
official(s)
S/Shri:

Educational
Qualification

Date of birth
Date of initial 

appointment with
designation

Date of promotion/
appointment as Steno

(LG/HG) / Court Steno.

Date of 
appointment as 

Personal Assistant /
Personal Secretary

Date of 
promotion as

Private
Secretary

Remark

01 G. R. Toke B.Com. LL.M. 20-04-1971 21-07-1992 Clk DC
17-05-1993 SHG HC(N)
17-07-2001 CS HC(N)
31-08-2002 CS HC(A)

01-04-2005 PA 16-04-2009 

02 R. L. Jadhav B.A., LL.B. 10-07-1969 21-09-1998 Clk
27-06-2001 SLG HC(B)
05-07-2004 CS HC(B)

01-04-2005 PA HC(B)
01-02-2006 PA HC(A) 09-04-2010

03 Smt. D. Y. Bhogle B.Com. LL.B. 09-12-1979 01-11-2000 Clk DC
31-01-2001 SLG (DC)
18-02-2003 Clk (DC)
01-06-2006 SLG (DC)

16-09-2006 PA 09-04-2010

04 A. R. Pundlik B.Com., LL.M. 27-07-1974 19-09-1998 Clk
26-06-2001 SLG HC(B)
13-06-2002 SHG HC(B)
27-08-2002 CS HC(B)

01-04-2005 PA HC(B)
03-01-2006 PA HC(A) 08-02-2016

05 A. S. Bhagwat B.A. 02-06-1967 06-03-1991 
Steno-Typist (IC)

02-07-1993 SLG (LC)
01-01-1998 SHG(IC)

08-09-2006 PA HC(B)
10-11-2006 PA HC(A) 01-04-2016

06 S. N. Kulkarni B.A. LL.B. 01-11-1975 31-01-2002 SLG (DC) ---- 15-12-2005 PA(HCB)
17-01-2007 PA(HCA)

01-03-2018

07 D. R. Pawar M.A. LL.M. 27-09-1973 22-11-2004 SLG
(BAMU) ---- 01-09-2008 01-03-2018

08 S. S. Choudhari B.A. LL.B. 13-05-1976 01-06-1999 Clk (DC) 02-02-2001 LG (DC) 19-08-2008 01-03-2018
09 Smt. A. A. Ankush B.Sc., M.A. 29-06-1979 03-02-2001 LG (DC) ---- 17-04-2009 01-08-2018

10 B. S. Bodke B.A. LL.M. 15-02-1976 13-02-2001 Clk (DC) 01.01.2006  LG (DC) 22-04-2009 01-08-2018

11 Smt. K. H. Shekatkar B.Com. 02-05-1975 05-04-1999 Clk (DC) 05.02.2001 LG (DC) 22-04-2009 01-08-2018
12 G. A. Shinde B.A., LL.M. 03-01-1982 07-07-2009 Clk HC(A) --- 17-08-2009 05-09-2020
13 K. B. Phadke M.Com, LL.M. 13.03.1977 15.06.2001 Clk HC(A) ---- 23.03.2009 PA HC(B) 05-09-2020

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the
official(s)
S/Shri:

Educational
Qualification

Date of birth
Date of initial 

appointment with
designation

Date of promotion/
appointment as Steno

(LG/HG) / Court Steno.

Date of 
appointment as 

Personal Assistant /
Personal Secretary

Date of 
promotion as

Private
Secretary

Remark

05.01.2012 PA HC(A)

14 J. P. Chavan B.Com. 24.07.1970 20.09.1996 Clk 
WCC (B) 

25.02.1997 SLG 
WCC (B)

13.06.2000 SHG (I.C.)

02.02.2009 PA HC(B)
01.10.2013 PA HC(A)

05-09-2020

15 S. G. Punde B.A., LL.B. 22.07.1984 11.04.2011 PA HC(N) ---- 11.04.2011 HC(N)
01.10.2013 HC(A)

11-04-2022

16 V. R. Elgire M.A. LL.B. 03.06.1978
15.06.2001 Clk HC(A)
23.05.2013 AS HC(A) ----

22-07-2016 HC(B)
01-07-2017 HC(A)

11-04-2022

17 V. D. Dhirde LL.B. 01-06-1976 03.05.1999 Clk DC
23.01.2001 SLG DC
05.08.2015 SHG DC 22.06.2017 11-04-2022

18 D. N. Kale BCS 31.01.1989 ---- 22.01.2013 SHG(GP) 06.08.2016 HC(B)
01.07.2017 HC(A)

11-04-2022

19 K. P. Sangvikar B.A., LL.M. 09.01.1981 22.12.2006 SLG
H.C.of M.P. 

Bench at Gwalior
----- 09.02.2009 PA HC(B)

01.10.2014 PA HC(A)
08-02-2023

20 N. G. Ansari B.Sc., LL.B. 08.06.1983 01.06.2009 PA HC(B) ---- 01.06.2009 PA HC(B)
05.01.2012 PA HC(A)

08-02-2023

21
to
23

Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of   Personal Assistants   as on 01/01/20  25  

Personal Assistant :  Pay Matrix & Level : S-23 : Rs. 67700-208700

Sr.
No.

Name of the official(s)
S/Shri:

Educational 
Qualification Date of Birth

Date of initial 
appointment with

designation

Date of promotion/
appointment as

Steno(LG/HG)/CS

Date of 
appointment as 

Personal Assistant
Remark

1 S. S. Deshpande
B.Com, D.C.L., 
LL.M. 06.11.1989

24.01.2013 SHG
L & J Dept. ------

30.09.2014 PA HC(B)
06.11.2015 PA HC(A)

2 Md. A. A. Mubashir B.A. 11.02.1982
02.01.2006 Clk HC(B)
25.01.2007 Clk HC(A) ------

10.07.2015 PA HC(B)
06.05.2016 PA HC(A)

3 H. A. W. A. Aljilani B.Sc., LL.M. 12.04.1987 20.07.2012 Clk HC(N) 26.09.2014 SHG HC(B)
29-01-2015 SHG HC(A)

10.07.2015 HC(B)
01.07.2017 HC(A)

4 D. D. Choudhari B.A., LL.B. 07.02.1974 15.06.2001 Clk HC(A)
23.05.2013 AS HC(A) ---- 05.06.2017

5 S. P. Rane B.Sc., LL.B. 15.07.1976 19.06.2001 Clk HC(A)
23.05.2013 AS HC(A) ---- 22.07.2016 HC(B)

01.07.2017 HC(A)
6 M. K. Deshmukh H.S.C. 02.05.1978 21.11.2000 Clk DC 05.07.2005 SLG DC 13.06.2017

7 Smt. V. M. Kale 
(Faltankar) B.A. 12.03.1981 ---- 25.02.2002 SLG DC 05.06.2017

8 V. J. Gawade B.A., LL.B. 02.06.1974 02.09.1996 Clk DC 09.06.2003 SLG DC 13.06.2017
9 R. R. Davane B.Sc., MCM, LL.M. 05.07.1977 02.03.2002 Clk DC 03.06.2002 SLG DC 22.06.2017

10 Y. S. Kulkarni M.Com. 01.04.1975 23.05.2002 Clk DC 01.08.2010 SLG DC 22.06.2017

11 V. R. Kamble B.A., LL.B. 07.11.1986 21.07.2014 Clk HC(A) ---- 05.06.2017

12 G. G. Punde B.A. 30.12.1981 07.06.2010 SLG DC ---- 07.06.2017
13 V. S. Maind B.Sc. 10.06.1974 ---- 13.10.1999 SLG DC 22.06.2017

14 Smt. S.H. Patil 
(Narkhede) B.Com. 03.12.1968 22.06.1990 Clk DC 19.02.2000 SLG DC

05.08.2015 SHG DC 22.06.2017

15 Syed Mujaheed Naseer B.Com. 01.08.1989 11.03.2015 Clk HC(B) ---- 01.08.2016 HC(B)
01.07.2017 HC(A)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri:

Educational 
Qualification

Date of Birth
Date of initial 

appointment with
designation

Date of promotion/
appointment as

Steno(LG/HG)/CS

Date of 
appointment as 

Personal Assistant
Remark

16 S. P. Takalkar M.Com., LL.B. 26.11.1973 ----
29.06.2006 SHG IC
12.05.2015 PA IC

24.08.2017

17 S. A. Marathe B.S.L.,LL.B. 03.05.1986
01.04.2009 Clk HC(A)
10.05.2016 AS HC(A)

23.08.2016 SLG HC(B) 01.09.2017

18 Mohd Sameer Mohd. 
Qayyum M.Com. 01.08.1989 16.07.2013 Clk HC(B) 01.08.2014 Clk HC(A)

12.02.2016 HC(B)
01.09.2017 HC(A)

19 S. S. Pawar B.A. 04-07-1982 01-12-2010 Clk DC 01-11-2017 SLG DC 22-03-2018

20 S. B. Mahajan B.Com., LL.M. 09-06-1969 18-06-1993 Clk DC 23-01-2001 SLG DC
10-06-2016 SHG DC

16-03-2018

21 S. J. Kulkarni B.Com., LL.B. 05-11-1976 09-04-2009 Clk HC(A) 27-07-2017 AS HC(A) 16-03-2018

22 A. G. Donge B.Com., LL.M. 12-05-1982 18-02-2002 
Clk-cum-Steno GP

12-09-2004 SLG DC
06-06-2018 SHG DC

01-10-2018

23 S. M. Sutar M.Sc. LL.B. 01-07-1975 16-06-2001 Clk HC(A)
23.05.2013 AS HC(A) ---- 22.07.2016 HC(B)

30.03.2019 HC(A)

24 Smt. S. P. Chauhan B.Com., LL.M. 08-06-1987 01-04-2009 Clk HC(A)
27.07.2017 AS HC(A) ---- 01-04-2019

25 S. C. Magar B.Com., LL.B. 12-05-1996 23.01.2018 PA HC(B) ---- 05-04-2019

26 Smt. P. S. Baraskar B.Sc. 04-02-1995 27-01-2016 Steno-Typist
Mantralaya, Mumbai

12-11-2018 SLG DC 01-04-2019

27 S. V. Halemath B.Com.,LL.B. 14-11-1991 01-02-2016 Clk DC 01.09.2016 SLG HC(B) 05.04.2019

28 B. T. Punde B.Com., LL.M. 16-11-1996 04-04-2019 PA HC(B) --- 21-02-2022 HC(A)

29 Mohd. Najeeb Mohd. 
Qayyum M.Sc. 13-05-1994 02-04-2019 HC(B) --- 12-04-2022 HC(A)

30 U. S. Malani B.Com., LL.M. 14-12-1994 01-04-2019 HC(B) 01-03-2022 HC(A)

31 M. R. Tandale B.A., LL.B. 10-10-1988 21-07-2014 Clk HC(A) 08-09-2016 SLG(B) 01-04-2019 HC(B)
25-02-2022 HC(A)

32 Smt. P. M. Kale B.Sc., LL.B. 14-07-1997 01-10-2018 SLG DC 01-03-2022 HC(A)
33 T. L. Farooqui M.Com 21-10-1991 16-04-2019 PA HC(B) --- 08-11-2024 HC(A)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri:

Educational 
Qualification

Date of Birth
Date of initial 

appointment with
designation

Date of promotion/
appointment as

Steno(LG/HG)/CS

Date of 
appointment as 

Personal Assistant
Remark

34 D. A. Ethape B.Sc 05-08-1995 15-04-2019 PA HC(B) --- 08-11-2024 HC(A)
35 H. R. Jadhav B.A. 05-01-1999 --- --- 25-11-2024 HC(A)
36 R. P. Bacchewad M.A. 25-07-1999 22-06-2023 Clk HC(B) --- 12-12-2024 HC(A)
37 Smt. P. R. Waghamare B.A. 12-11-1998 --- --- 18-11-2024 HC(A)
38 O. K. Joshi B.Com 18-08-1996 27-09-2018 SLG DC --- 18-11-2024 HC(A)

39 Smt. K.S. Kamble M.A. 12-03-1997
11-05-2023 SLG HC(B)
21-10-2024 PA HC(B)

--- 12-12-2024 HC(A)

40 Smt B.S. Joshi B.Sc. LL.B. 02-11-1999 --- --- 18-11-2024 HC(A)
41 V. S. Joshi M.Com., LL.B. 20-09-1995 --- --- 19-11-2024 HC(A)
42 A. S. Dudhe B.Sc. 15-12-1991 --- --- 09-12-2024 HC(A)
43 Smt. A.G. Narwade B.A. 05-04-1997 29-09-2022 PA HC(B) --- 12-12-2024 HC(A)
44 J. H. Saindane B.A. 13-06-1998 11-05-2023 SLG HC(B) --- 30-11-2024 HC(A)

High Court of Judicature at {}
Bombay, Bench at Aurangabad, {}          -- Sd --
Chhatrapati Sambhajinagar. {} Registrar (Adm.)
Date  : 21 / 02 / 2025 {}

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Dy. Chief Translator, Protocol Officer-cum-Court Keeper & Librarian,

as on 01/01/20  25  

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.

Sr.
No.

Name of the
official(s)
S/Shri :

Educational
Qualification

Date of Birth

Date of initial
appointment and date 

of appointment as Clerk   
in the High Court

Date of 
promotion (s) 

Remark

            Dy. Chief Translator & Interpreter  :    Pay Matrix & Level : S-26 : Rs. 82200-211500  

1. Vacant

            Protocol Officer-cum- Court Keeper   :    Pay Matrix & Level : S-26 : Rs. 82200-211500  

1. P. A. Nangre B.Com. 07-05-1971 20-06-2001

23-05-2013 AS

07-12-2020 SO

11-07-2023 POCK

              
            Librarian  :    Pay Matrix & Level : S-23 : Rs. 67700-208700  

1. S. C. Sonawane

M.A.,LL.B., M.Lib.I.Sc,
L.T.C., Cert. Course in 
Human Rights, 
GDC&A, Short Term 
Cert. Course in Urdu 
Language 

06-06-1980 16-06-2001 23.05.2013 AS
03.02.2015 Lib.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Section Officers as on 01/01/20  25  

SECTION OFFICER  :  Pay Matrix & Level : S-20 : Rs. 56100-177500

Revised   Pay Matrix & Level : S-23 : Rs. 67700-208700   (As per GR dt. 10.05.2018, after completing Four years’ service as a Section Officer)

Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed
HSD

Exam.

If yes,
year of
passing
HSDE

Date of initial
appointment and date

of appointment as Clerk
in High Court

Date of 
promotion as
Asst. Section

Officer

Date of
promotion as

Section
Officer

Remark

1 M. A. Baig B.A. 25-01-1968 Yes 2004 Yes 2010 08-06-1990 09-01-2007 09-11-2012

2 Smt. S. D. Baglane B.Com. 17-05-1967 Yes 1992 Yes 2005 09-09-1991 03-09-2010 26-02-2016

3 Abdul Rafeeque B.A., LL.B. 27-10-1967 Yes 1994 Yes 2012 11-04-1990 04-02-2011 29-12-2017

4 A. D. Gadekar B.A. 05-07-1971 Yes 2003 Yes 2010 19-09-1998 11-04-2012 29-12-2017

5 Bashir Ahmed Khan 
Bismillah Khan M.Com, LL.B. 23-12-1970 Yes 2000 Yes 2004 19-09-1998 11-04-2012 29-12-2017

6 S. M. Pathan M.A., LL.B. 03-04-1975 Yes 2002 Yes 2007 23-11-1998 11-04-2012 29-12-2017

7 M. A. Dadke B.Com, LL.M. 27-05-1975 Yes 2000 Yes 2005 23-11-1998 11-04-2012 29-12-2017

8 A. M. Shahabaz B.Com. 15-06-1968 Yes 2000 Yes 2015 05-02-1992 DC
01-12-1994 HC(A) 07-12-2012 09-04-2018

9 P. T. Pahilwan B.Com, LL.B. 20-08-1973 Yes 2003 Yes 2008 16-06-2001 11-12-2012 09-04-2018

10 G. K. Bakshi B.Com. 24-11-1971 Yes 2005 Yes 2010 15-06-2001 07-12-2012 09-04-2018

11 S. R. Rana M.Com. 05-05-1973 Yes 2003 Yes 2010 15-06-2001 07-12-2012 10-04-2018

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed
HSD

Exam.

If yes,
year of
passing
HSDE

Date of initial
appointment and date

of appointment as Clerk
in High Court

Date of 
promotion as
Asst. Section

Officer

Date of
promotion as

Section
Officer

Remark

12 Smt. S. S. Phulware B.A. 21-08-1972 Yes 2003 Yes 2008 15-06-2001 07-12-2012 09-04-2018

13 Mohd. Shafique Mohd.
Ishaque

M.Com, LL.B. 12-08-1971 Yes 2003 Yes 2008 15-06-2001 07-12-2012 10-04-2018

14 Smt. S. P. Tekaley M.A., LL.M. 01-12-1975 Yes 2003 Yes 2008 15-06-2001 07-12-2012 09-04-2018

15 V. B. Kulkarni M.A., LL.B. 15-10-1975 Yes 2003 Yes 2008 15-06-2001 07-12-2012 08-01-2019

16 P. R. Khade B.Sc. 09-05-1974 Yes 2003 Yes 2010 16-06-2001 07-12-2012 08-01-2019

17 V. D. Kolhe B.Com. LL.B. 21-06-1971 Yes 2003 Yes 2009 19-06-2001 07-12-2012 08-01-2019

18 Y. S. Deshpande B.A. LL.B. 09-06-1977 Yes 2003 Yes 2007 15-06-2001 23-05-2013 08-01-2019

19 V. G. Katkar
B.Sc.,B.P.Ed., 
B.Ed., LL.M., 
P.G.D.C.L.

05-05-1976 Yes 2003 Yes 2008 20-06-2001 23-05-2013 08-01-2019

20 A. R. Gunjal B.Com., 
M.C.A. 12-03-1971 Yes 2003 Yes 2008 22-06-2001 23-05-2013 04-05-2019

21 V. B. Joshi M.Com., LL.M 17-01-1972 Yes 2003 Yes 2009 20-06-2001 23-05-2013 31-07-2019

22 S. P. Kasbekar M.Com.,LL.B 12-12-1972 Yes 2003 Yes 2009 15-06-2001 23-05-2013 31-07-2019

23 Smt. V. S. Kanade B.Com., LL.M. 25-02-1972 Yes 2003 Yes 2008 15-06-2001 23-05-2013 31-07-2019

24 Smt. K. G. Patil B.Com., LL.M. 11-04-1972 Yes 2003 Yes 2008 15-06-2001 23-05-2013 31-07-2019

25 Syed Javeed Syed 
Hafiz B.A. 29-01-1976 Yes 2011 Yes 2012 15-06-2001 23-05-2013 01-10-2020

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed
HSD

Exam.

If yes,
year of
passing
HSDE

Date of initial
appointment and date

of appointment as Clerk
in High Court

Date of 
promotion as
Asst. Section

Officer

Date of
promotion as

Section
Officer

Remark

26 M. H. Katkar B.A., LL.B. 01-06-1973 Yes 2003 Yes 2009 16-06-2001 23-05-2013 01-10-2020

27 M. M. Hadgal B.Sc., LL.M. 01-03-1978 Yes 2003 Yes 2008 15-06-2001 23-05-2013 01-10-2020

28 P. P. Kedare
M.Com.,B.Lib.
&I.Sc,B.AB.Ed.
GDC&A, LL.M

09-02-1975 Yes 2003 Yes 2008 15-06-2001 23-05-2013 01-10-2020

29 Smt. V. P. Savalkar
B.Com. DTL, 
GDC&A, LL.M. 03-06-1978 Yes 2003 Yes 2010 05-10-2001 23-05-2013 01-10-2020

30 M. K. Choudhary B.Com. 07-03-1975 Yes 2006 Yes 2010 20-06-2001 23-05-2013 07-12-2020

31 D. C. Deshmukh B.Com., LL.B. 05-10-1976 Yes 2004 Yes 2008 27-06-2001 23-05-2013 07-12-2020

32 S. A. Jadhav B.Sc. 07-08-1973 Yes 2005 Yes 2011 12-06-2003 23-05-2013 28-07-2021

33 D. M. Beedkar B.Com. 
D.B.M., DCPSA 23-04-1973 Yes 2007 Yes 2010 26-12-2001 HC(B)

13-12-2005 HC(A) 23-05-2013 28-07-2021

34 Smt. K. M. Kapoor M.Com., MBA, 
LL.M. 22-05-1977 Yes 2003 Yes 2009 01-12-2001 HC(N)

13-12-2005 HC(A) 23-05-2013 28-07-2021

35 B. G. Ingale B.Sc., M.S.W., 
D.C.P.A, LL.B. 21-12-1973 Yes 2006 Yes 2011 16-06-2003 06-06-2014 28-07-2021

36 Smt. S. N. Chavan B.A. 10-04-1972 Yes 2008 Yes 2011 02-04-2004 06-06-2014 28-07-2021

37 D. L. More B.Com. 28-09-1972 Yes 2008 Yes 2013 08-02-2006 09-06-2014 28-07-2021

38 P. B. Nakade M.Sc.(Comp),
LL.B. 29-03-1976 Yes 2002 Yes 2010 07-12-2001 HC(B)

01-09-2005 HC(A)
06-06-2014 04-12-2021

39 Smt. S. R. Kulkarni B.A., LL.B. 15-10-1976 Yes 2007 Yes 2013 14-02-2006 06-06-2014 04-12-2021

40 P. N. Matlane B.Sc.(Comp.), 
LL.B. 30-08-1984 Yes 2008 Yes 2014 19-09-2006 HC(G) 21-12-2012

HCG
04-12-2021

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed
HSD

Exam.

If yes,
year of
passing
HSDE

Date of initial
appointment and date

of appointment as Clerk
in High Court

Date of 
promotion as
Asst. Section

Officer

Date of
promotion as

Section
Officer

Remark

28-4-2016 HCA

41 P. K. Bhavsar M.Sc. 18-04-1979 Yes 2010 Yes 2013 17-02-2006 10-05-2016 06-12-2021

42 D. T. Adhav
M.A., LL.B. 
B.Lib. & I.Sc.
GDCA

25-11-1975 Yes 2008 Yes 2013 08-02-2006 10-05-2016 04-12-2021

43 R. B. Kulkarni
M.A, LL.B. 
GDCA

25-06-1974 Yes 2007 Yes 2014 02-01-2006 HC(G)
27-12-2006 HC(A)

10-05-2016 28-03-2022

44 K. R. Garandwal B.Com.,D.B.M. 27-07-1976 Yes 2010 Yes 2015 01-11-2006 10-05-2016 28-03-2022

45 Smt. K. S. Dahiwale B.A. 26-04-1968 Yes 2010 Yes 2016 11-07-2006 10-05-2016 28-03-2022

46 N. D. Navgire B.Com., LL.B. 09-12-1979 Yes 2011 Yes 2016 01-04-2009 10-05-2016 07-04-2022

47 R. R. Deshpande B.A., LL.B. 21-12-1983 Yes 2010 Yes 2015 05-10-2007 10-05-2016 07-04-2022

48 S. R. Bakshi M.Sc., LL.M. 24-11-1984 Yes 2011 Yes 2015 01-04-2009 10-05-2016 16-04-2022

49 Sk. Md. Sohaib B.Sc. 06-12-1972 Yes 2009 Yes 2016 20-02-2006 10-05-2016 10-05-2022

50 R. N. Hiwale M.A. 12-07-1984 Yes 2011 Yes 2016 01-04-2009 10-05-2016 05-08-2023

51 D. B. Sarkate B.Com., 
M.S.W. 28-10-1983 Yes 2011 Yes 2016 01-04-2009 27-07-2017 05-08-2023

52 Smt. S. S. Unawane B.Com., LL.B. 30-05-1983 Yes 2011 Yes 2016 01-04-2009 10-05-2016 05-08-2023

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed
HSD

Exam.

If yes,
year of
passing
HSDE

Date of initial
appointment and date

of appointment as Clerk
in High Court

Date of 
promotion as
Asst. Section

Officer

Date of
promotion as

Section
Officer

Remark

53 S. R. Sumbre B.A., LL.M. 28-05-1981 Yes 2010 Yes 2018 03-07-2009 20-04-2018 08-09-2023

54
Mohd. Ateequr 
Rehman Mohd. Ismail

M.Sc. 15-07-1975 Yes 2010 Yes 2013 24-05-2005 DC
21-04-2009 HC(A)

27-07-2017 08-09-2023

55 S. J. Aher
B.Sc., M.C.M., 
LL.M. 16.04.1986 Yes 2011 Yes 2015 07-07-2009 HC(B)

05-01-2012 HC(A)
20-04-2018 03-10-2023

56 S. B. Sonawane B.Sc. 04-07-1981 Yes 2011 Yes 2016 05-11-2009 20-04-2018 03-10-2023

57 C. P. Padige B.Sc., LL.B. 24-03-1978 Yes 2011 Yes 2018 22-07-2009 20-04-2018 31-10-2023

58 A. S. Sonar B.Com. 08-11-1984 Yes 2009 Yes 2017 01-04-2009 10-05-2016 01-12-2023

59 M. C. Saraf B.A., M.S.W., 
LL.B. 27-12-1983 Yes 2011 Yes 2018 06-09-2010 26-06-2019 14-10-2024

60 S. A. Joshi M.Sc., LL.B. 26-06-1976 Yes 2011 Yes 2014

02-01-2006
(BSmCC)

02-01-2009 HC(B)
05-01-2012 HC(A)

20-04-2018 14-10-2024

61 Sk. Abdul Aaref M.A., LL.B. 17-07-1981 Yes 2011 Yes 2016 01-02-2010 20-04-2018 14-10-2024

62 A. B. Kulkarni M.A. (M.C.J.) 11-05-1986 Yes 2011 Yes 2018 19-04-2010 DC
09-02-2011 HC(A) 26-06-2019 14-10-2024

63 B. S. Awhad M.A., LL.B. 03-07-1975 Yes 2011 Yes 2017 01-09-2009 HC(B)
05-01-2012 HC(A) 26-06-2019 14-10-2024

64 V. D. Dongare B.A., LL.B. 02-03-1985 Yes 2011 Yes 2018 09-12-2010 26-06-2019 25-11-2024

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed
HSD

Exam.

If yes,
year of
passing
HSDE

Date of initial
appointment and date

of appointment as Clerk
in High Court

Date of 
promotion as
Asst. Section

Officer

Date of
promotion as

Section
Officer

Remark

65 V. H. Halkude B.A. 02-08-1980 Yes 2015 Yes 2018 02-09-2009 26-06-2019 25-11-2024

66 R. R. Sapkale B.Com. 13-03-1982 Yes 2011 Yes 2018 11-06-2010 26-06-2019 25-11-2024

67 S. N. Siddiqui
B.A., M.B.A., 
LL.B. 09-05-1982 Yes 2011 Yes 2019 04-08-2010 26-06-2019 25-11-2024

68
&
69

Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of S  enior   Translator and   Interpretor  ,   Hardware Engineer and Software Engineer   as on 01/01/20  25  

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.

Sr.
No.

Name of the
official(s)
S/Shri :

Educational
Qualification

Date of Birth

Date of initial
appointment and date 
of appointment in the

High Court

Date of 
promotion(s) 

Remark

            Senior Translator & Interpreter  :    Pay Matrix & Level : S-20 : Rs. 56100-177500  

01 Smt. H. S. Aher M.A., B.Ed., LL.B. 27-06-1979
14-09-2011 HC(G) Jr.T

13-08-2018 HC(A) Jr.T
01-10-2019

            Hardware Engineer    :    Pay Matrix & Level : S-20 : Rs. 56100-177500  
           Revised Pay Matrix & Level : S-23 : Rs. 67700-208700   (As per GR dt. 10.05.2018)  

01 Vacant

              
            Software Engineer    :    Pay Matrix & Level : S-20 : Rs. 56100-177500  
           Revised Pay Matrix & Level : S-23 : Rs. 67700-208700   (As per GR dt. 10.05.2018)  

01 Vacant
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Stenographer  s   (Higher Grade) and Stenographer  s   (Lower Grade) as on 01/01/20  25  

Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth
Date of initial appointment and 

date of appointment as Stenographer
(H.G. / L.G.) in the High Court

Date of 
promotion(s) 

Remark

      
            Stenographer (Higher Grade)  :    Pay Matrix & Level : S-20 : Rs. 56100-177500  

1 J. V. Satonkar B.Com. 07-10-1967 04-05-1993 SHG --

2 to 5 Vacant --- --- --- ---

             Stenographer (Lower Grade)  :    Pay Matrix & Level : S-18 : Rs. 49100-155800  

1 V. S. Mehunkar B.A. 12-03-1968
03-02-1992 DC

13-06-2003 HC(A)
--

2 C. M. Gore B.A., LL.B. 04-07-1972
16-06-2001 Clerk
11-06-2003 SLG

--

3 D. S. Pole B.Sc. LL.B. 30-11-1975
28-05-2001 DC
15-07-2009 PA

19-12-2012 SLG
--

4 Smt. P. D. Tandale M.A. 25-11-1994 21-02-2022 ---

5 S. A. Hatkar B.Com. 10-04-1994
05-06-2017 SLG HC(B)
04-10-2024 SLG HC(A)

6 to 8 Vacant --- --- --- ---

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Assistant   Section Officers   as on 01/01/20  25  

ASSISTANT SECTION OFFICER  :  Pay Matrix & Level : S-18 : Rs. 49100-155800

Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth
Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed HSD

Exam.

If yes, year
of passing

HSDE

Date of initial 
appointment and date

of appoint-ment as
Clerk in High Court

Date of promotion
as Assistant Section

Officer
Remark

1 P. B. Deshpande B.A. 03-08-1983 Yes 2012 Yes 2016 30-12-2008 HC(B)
08-07-2011 HC(A) 26-06-2019

2 M. R. A. Sayyad B.S.L., LL.B. 10-11-1987 Yes 2012 Yes 2018 01-12-2010 DC
09-01-2012 HC(A) 26-06-2019

3 R. D. Gaikwad B.A. 12-05-1982 Yes 2012 Yes 2019 09-01-2012 26-06-2019

4 P. K. Jadhav B.Sc., LL.B., M.A. 08-07-1982 Yes 2008 Yes 2013 23-01-2006 HC(N)
01-03-2012 HC(A) 26-06-2019

5 C. V. Tadgaonkar M.A., LL.B. 24-05-1978 Yes 2009 Yes 2013 02-01-2006 HC(B)
01-10-2013 HC(A) 26-06-2019

6 R. N. Kawde B.A. 01-06-1982 Yes 2014 Yes 2018 15-02-2010 HC(B)
01-10-2013 HC(A) 26-06-2019

7 S. S. Zadokar M.A. 02-05-1984 Yes 2012 Yes 2018 01-12-2010 HC(B)
01-10-2013 HC(A) 26-06-2019

8 M. D. Gunjal M.A., LL.M. 14-06-1985 Yes 2011 Yes 2018 24-01-2011 HC(B)
01-10-2013 HC(A) 26-06-2019

9 Shaikh Mohd. Imran 
Mohd. Ibrahim B.Com., LL.B. 08-10-1982 Yes 2012 Yes 2018 18-02-2011 HC(B)

01-10-2013 HC(A) 21-07-2020

10 V. P. Jagtap B.A. 22-12-1984 Yes 2012 Yes 2018 09-02-2011 HC(B)
01-02-2014 HC(A) 21-07-2020

11 H. D. Shekatkar M.A. 20-04-1972 Yes 2014 Yes 2017 09-06-1997 DC  
01-03-2014 HC(A) 21-07-2020

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed HSD

Exam.

If yes, year
of passing

HSDE

Date of initial 
appointment and date

of appoint-ment as
Clerk in High Court

Date of promotion
as Assistant Section

Officer
Remark

12 D. B. Yenke M.A. 05-03-1980 Yes 2012 Yes 2018 22-11-2010 HC(B)
10-06-2014 HC(A) 21-07-2020

13 Sandeep S. Deshpande B.A., LL.M. 21-10-1982 Yes 2016 Yes 2024 09-07-2009 Peon
20-06-2014 Clerk 21-07-2020

14 B. S. Rankhamb M.A., LL.M. 24-09-1984 Yes 2012 Yes 2018 01-06-2010 HC(N)
08-07-2014 HC(A) 21-07-2020

15 M. B. Patil B.A., M.B.M. 31-12-1982 Yes 2015 Yes 2017 21-12-2009 DC 
01-08-2014 HC

21-07-2020

16 P. S. Kulkarni M.A. 10-11-1985 Yes 2016 Yes 2023 21-07-2014 21-07-2020

17 Smt. D. P. Muley B.A., M.C.M. 23-12-1981 Yes 2016 Yes 2022 21-07-2014 21-07-2020

18 G. D. Pawar B.Sc.(Comp.), 
M.S.W., LL.B. 17-03-1977 Yes 2016 Yes 2017 16-10-2009 DC

21-07-2014 HC 21-07-2020

19 R. S. Shinde B.Sc., M.C.M. 03-08-1976 Yes 2016 Yes 2024 21-07-2014 21-07-2020

20 A. M. Kamble B.C.A., M.Sc., 
LL.B. 09-10-1989 Yes 2016 Yes 2024 22-07-2014 18-02-2021

21 S. R. Joshi M.Sc. 06-01-1979 Yes 2015 Yes 2016 03-02-2007 DC
21-07-2014 HC 18-02-2021

22 Smt N. M. Ubale M.Sc. 26-04-1991 Yes 2016 Yes 2022 21-07-2014 18-02-2021

23 R. V. Pujari M.Com., M.B.A., 
LL.B. 13-01-1984 Yes 2015 Yes 2021 01-01-2011 DC

21-07-2014 HC 18-02-2021

24 Prashant B. Patil M.Com., GDC&A,  
B-Lib & I.Sc. 03-09-1989 Yes 2016 Yes 2023 21-07-2014 18-02-2021

25 P. S. Jain M.Com., LL.M. 07-02-1992 Yes 2016 Yes 2022 21-07-2014 18-02-2021

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed HSD

Exam.

If yes, year
of passing

HSDE

Date of initial 
appointment and date

of appoint-ment as
Clerk in High Court

Date of promotion
as Assistant Section

Officer
Remark

26 Wasim I. Parkote
M.Com., M.A., 
B.Ed., LL.B., 
GDC&A, PGDTL, 

20-06-1987 Yes 2015 Yes 2021 30-08-2013 HC(B)
01-08-2014 HC(A)

18-02-2021

27 Sarang A. Joshi B.A., LL.M. 13-11-1985 Yes 2016 Yes 2022 21-07-2014 18-02-2021

28 Faisal F. Syed B.Sc., M.C.A.,M.B.A. 29-04-1986 Yes 2016 Yes 2022 21-07-2014 18-02-2021

29 Smt. P. M. Waghambare M.A., LL.M. 06-05-1989 Yes 2016 Yes 2022 21-07-2014 18-02-2021

30 Sayad A. Irfan B.S.L. LL.B., PG-
DCL 06-06-1984 Yes 2016 No -- 21-07-2014 18-02-2021

31 Rajesh R. Shinde B.Sc., M.C.M. 06-06-1982 Yes 2016 No -- 21-07-2014 14-09-2021

32 R. D. Gurav B.A., M.B.M., B.Ed. 20-04-1984 Yes 2015 Yes 2021 25-07-2013 HC(B)
01-08-2014 HC(A)

14-09-2021

33 N. D. Urade B.Sc., M.S.W., 
LL.B. 29-07-1987 Yes 2016 Yes 2023 21-07-2014 14-09-2021

34 S. B. Patil B.S.L., LL.B. 14-01-1987 Yes 2016 Yes 2022 21-07-2014 14-09-2021

35 Md. Ateequddin Md. 
Moinuddin M.Com. 15-03-1984 Yes 2015 Yes 2017 21-10-2009 DC

21-07-2014 HC
14-09-2021

36 Smt. U. A. Shinde M.A., B.P.Ed., 
M.C.M. 16-07-1983 Yes 2015 Yes 2017 13-01-2010 DC

21-07-2014 HC
14-09-2021

37 A. P. Patil M.Com. 14-08-1987 Yes 2016 Yes 2024 21-07-2014 14-09-2021

38 S. K. Jampalkar M.A. 05-12-1984 Yes 2016 Yes 2024 21-07-2014 21-12-2021

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed HSD

Exam.

If yes, year
of passing

HSDE

Date of initial 
appointment and date

of appoint-ment as
Clerk in High Court

Date of promotion
as Assistant Section

Officer
Remark

39 U. R. Pande B.S.L., LL.B. 22-03-1986 Yes 2015 Yes 2021 16-07-2013 HC(B)
01-08-2014 HC(A)

21-12-2021

40 Smt. P. P. Patil B.Sc., M.B.M. 31-12-1987 Yes 2016 Yes 2023 25-07-2014 23-12-2021

41 H. G. Jadhav B.A., M.T.A. 17-01-1985 Yes 2016 Yes 2021 26-02-2014 DC
21-07-2014 HC

21-12-2021

42 Rizwan S. Syed M.Sc. 19-09-1988 Yes 2016 Yes 2022 21-07-2014 21-12-2021

43 M. G. Ban
M.Com., B.Ed. 
M.C.M., LL.B. 29-03-1981 Yes 2015 Yes 2021 26-02-2014 DC

21-07-2014 HC
18-06-2022

44 R. A. Deore M.Com., LL.M.
GDC&A. 08-07-1990 Yes 2015 Yes 2021 30-07-2013 HC(B)

01-08-2014 HC(A)
18-06-2022

45 S. B. Pendalwar M.Com. 29-11-1979 Yes 2015 Yes 2016 17-03-2007 DC
22-07-2014 HC

18-06-2022

46 M. P. Galgatte M.A. 04-12-1986 Yes 2016 Yes 2022 21-07-2014 18-06-2022

47 R. M. Zunjare M.A., GDC&A. 17-10-1987 Yes 2016 Yes 2024 21-07-2014 18-06-2022

48 D. C. Kasande B.Com., PGDHR. 18-04-1988 Yes 2016 Yes 2022 21-07-2014 18-06-2022

49 P. S. Tunge B.Sc., MCA. 11-12-1988 Yes 2018 Yes 2022 21-07-2014 18-06-2022

50 S. M. Kharate B.A., LL.B., M.B.A. 20-06-1983 Yes 2016 Yes 2022 21.07.2014 12-12-2023

51 G. P. Patil M.Com. 27-08-1988 Yes 2016 Yes 2022 21.07.2014 12-12-2023

52 A. G. Dusane B.Com, M.B.A., 02.05.1990 Yes 2016 Yes 2022 21.07.2014 12-12-2023

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification Date of Birth

Whether
passed

LSD Exam.

If yes, year
of passing

LSDE

Whether
passed HSD

Exam.

If yes, year
of passing

HSDE

Date of initial 
appointment and date

of appoint-ment as
Clerk in High Court

Date of promotion
as Assistant Section

Officer
Remark

LL.B., GDC&A

53 P. N. Jadhav B.Com., M.B.M. 28.07.1985 Yes 2015 Yes 2022 29.07.2013 HC(B)
01.08.2014 HC(A)

12-12-2023

54 M. D. Kshirsagar M.Sc. 01.03.1990 Yes 2016 Yes 2022 21.07.2014 12-12-2023

55 Javid Y. Khatik M.A., B.Ed. LL.B. 04.05.1984 Yes 2016 Yes 2023 21.07.2014 12-12-2023

56 A. N. Taru
M.C.A., LL.B.,   
PGDCL, PGDTL 09.06.1985 Yes 2016 Yes 2022 21.07.2014 12-12-2023

57 S. D. Dishagat B.A., M.Sc., LL.B. 06.11.1986 Yes 2015 Yes 2021 06.09.2013 HC(B)
01.08.2014 HC(A)

12-12-2023

58 Sudhir S. Deshmukh M.Com., LL.M. 06.05.1985 Yes 2015 Yes 2022 04.07.2009 DC
21.07.2014 HC

12-12-2023

59
to
70

Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Jr. Translator & Interpreters as on 01/01/2025

Junior Translator & Interpreter  :  Pay Matrix & Level : S-18 : Rs. 49100-155800

Sr.
No. Name of the official(s) Educational

Qualification Date of birth
Date of initial appointment and Date of

appointment as Junior Translator & 
Interpreter 

Date of 
promotion(s) Remark

1 N. K. Bandale B.A., LL.B. 08-08-1980 01-02-2020

Junior Translator & Interpreter (Adhoc Basis for two years)  :  Pay Matrix & Level : S-18 : Rs. 49100-155800

Sr.
No.

Name of the official(s)
S/Shri.

Educational Quali-
fication

Date of birth Date of initial appointment and Date of
appointment as Junior Translator &

Interpreter 

Date of 
promotion(s) Remark

1 A. K. Penurkar Ph.D., M.A., B.Ed., 
PG Dip. In Transln. 12-04-1985 03-07-2023 -----

2 Shaikh Badar Kamal 
Mohd. Afsar

M.A., B.Ed., LL.M., 
PG Dip.in Transln. 04-09-1984 03-07-2023 -----

3 Smt. T. S. Bondarde B.A., LL.M., PG Dip. 
In Transln. 04-04-1995 03-07-2023 -----

4 R. V.  Kadam M.A. 24-04-1992 03-07-2023 -----

5 to
12

Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Clerks as on 01/01/2025

CL  ERK  :    Pay Matrix & Level : S-10 : Rs. 29200-92300  

Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth
Whether

passed LSD
Exam.

If yes, year
of passing

LSDE

Whether
passed

HSD Exam.

If yes year
of passing

HSDE

Date of initial appointment
and date of appointment as

Clerk in High Court
Remark

*

S. A. Mandawgad
the then Assistant S.O.
Appointed as P.A. on the establishment of Bom-
bay H.C. w.e.f. 28-04-2022 by keeping lien of 
02 years

LL.B., B.Com. 18.06.1981 Yes 2015 Yes 2016 10.07.2007 DC
21.07.2014 HC(A)

1 P. P. Thakur B.A., M.B.M., LL.B. 23.06.1986 Yes 2016 Yes 2022 21.07.2014

2 Mohd. Irfan Mohd. 
Ibrahim Shaikh M.Sc. 19.02.1990 Yes 2016 Yes 2022 07.04.2014 City Civ. Court(B)

21.07.2014 HC(A)

3 R. M. Kakade B.A., LL.B. 25.05.1982 Yes 2017 Yes 2022
16.02.2009 Peon DC
01.08.2013 Clerk DC

22.07.2014 HC

4 S. G. Shukla B.Com, M.C.M. 12.02.1987 Yes 2016 Yes 2023 21.07.2014

5 A. A. Sonawane M.A., B.Ed., LL.B. 03.11.1982 Yes 2016 No -- 21.07.2014

6 Sanjay S. Deshmukh M.Sc. 04.10.1985 Yes 2016 Yes 2024 21.07.2014

7 Smt. N. D. Shinde B.A., M.B.M. 12.05.1988 Yes 2016 Yes 2022 21.07.2014

8 B. R. Pande M.C.A. 09.04.1989 Yes 2016 Yes 2021 21.07.2014

9 Javed W. Shaikh B.A.,M.C.M.,B.Ed., 14.05.1981 Yes 2016 Yes 2024 22.07.2014

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth
Whether

passed LSD
Exam.

If yes, year
of passing

LSDE

Whether
passed

HSD Exam.

If yes year
of passing
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10 S.L. Dhurde B.Com., M.C.M, B.A., 
LL.B.

10.10.1986 Yes 2016 Yes 2023 21.07.2014

11 Prashant S. Joshi M.Com., B.Lib. & I.Sc. 13.09.1989 Yes 2016 Yes 2023 21.07.2014

12 P. A. Nerkar B.Com., M.B.M., LL.B. 06.12.1985 Yes 2016 Yes 2023 21.07.2014

13 S. H. Pandore B.Com., M.P.M. 20.05.1977 Yes 2016 Yes 2024 21.07.2014

14 Irfan S. Shaikh M.A., LL.B. 03.07.1987 Yes 2016 Yes 2024 21.07.2014

15 S. R. Pandhare M.A., B.Ed. 02.07.1983 Yes 2016 Yes 2022 21.07.2014

16 S. T. Wagh B.A., M.B.M. 22.04.1985 Yes 2016 Yes 2022 21.07.2014

17 H. S. Balapure B.Sc., M.C.A. 01.03.1987 Yes 2016 No -- 21.07.2014

18 Aarif S. Patel M.A. 04.05.1987 Yes 2016 Yes 2022 21.07.2014

19 A. S. Pande M.Com., B.Ed., GDCA 
Dip. In School Mgmt. 12.06.1982 Yes 2016 Yes 2022 21.07.2014

20 J. N. Shete M.A., B.Ed. 01.10.1979 Yes 2017 Yes 2022 21.07.2014

21 H. M. Dongare M.Com., LL.M., GDC&A 28.02.1988 Yes 2017 Yes 2022 21.07.2014

22 Smt. R. R. Hiwale M.Sc. 15.12.1990 Yes 2016 Yes 2022 21.07.2014

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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23 P. A. Wadgawe M.Sc. 24.09.1982 Yes 2015 Yes 2017 04.10.2010 DC
 21.07.2014 HC

24 K. S. Magre M.Com. 21.10.1989 Yes 2016 Yes 2024 21.07.2014

25 G. R. Deshmukh B.S.L., LL.B. 21.04.1991 Yes 2016 Yes 2023 21.07.2014

26 V. L. Lathkar M.A., LL.B., PGDBM. 04.10.1984 Yes 2015 Yes 2022 09.06.2014 DC
01.11.2014 HC

27 M. S. Trimukhe B.Com, M.B.A., LL.B. 27.01.1986 Yes 2016 Yes 2022 27.10.2014

28 N. A. Gadhari M.A. 10.01.1983 Yes 2016 No -- 27.10.2014

29 M. S. Shirode M.A., B.Ed. 01.06.1983 Yes 2015 Yes 2022 13.12.2011 DC
01.11.2014 HC

30 J. P. Maske B.A., M.S.W., LL.B. 19.10.1989 Yes 2016 Yes 2022 27.10.2014

31 B. P. Patil B.A., M.B.A., 
M.B.M(Comp. Mgmt.) 01.06.1984 Yes 2016 Yes 2022 27.10.2014

32
Smt. K. V.  Thorat

[On Compassionate
Ground]

B.A. 15.06.1981
Yes 2016 No --

01.11.2014

33 A. B. Mirdhe B.A., LL.B. 13.02.1986 Yes 2016 Yes 2022 07.08.2014 HC(B)
01.12.2014 HC(A)

34 Y. S. Zadokar M.A. 25.08.1985 Yes 2016 Yes 2019
01.09.2008 DC Peon
23.04.2012 DC Clerk

17.01.2015 HC

35 R. E. Mahabale B.A., LL.B. 03.04.1986 Yes 2016 Yes 2022 17.01.2015

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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36 P. S. Mali B.Sc., M.C.A., LL.M. 01.04.1989 Yes 2016 Yes 2022 22.01.2015

37 P. H. Padwalkar M.A. 31.05.1979 Yes 2014 Yes 2021 18.07.2012 HC(N)
12.08.2015 HC(A)

38 Smt. G. H. Auti B.Com. 05.07.1987 Yes 2016 Yes 2021 20.02.2014 HC(B)
14.08.2015 HC(A)

39 N. M. Lokhande B.Sc., B.Ed., M.C.M. 30.10.1982 Yes 2016 Yes 2024 07.09.2015

40 Smt. S. R. Jatti M.Com. 10.07.1991 Yes 2016 Yes 2021 21.06.2014 HC(B)
01.10.2015 HC(A)

41 D. W. Gurav B.A., D.C.A. 15.03.1983 Yes 2014 Yes 2021 01.11.2012 HC(N)
01.10.2015 HC(A)

42 S. M. Rana B.Com., DISM. 03.07.1983 Yes 2014 Yes 2022 20.07.2012 HC(N)
01.10.2015 HC(A)

43 C. R. Deshmukh B.A. 07.02.1984 Yes 2014 Yes 2021 01.11.2012 HC(N)
06.11.2015 HC(A)

44 S. A. Kamtikar M.A. 02.10.1980 Yes 2014 Yes 2022 20.07.2012 HC(N)
06.11.2015 HC(A)

45 R. B. Bartakke B.A., I.T.I. (COPA). 20.12.1985 Yes 2014 Yes 2022 18.07.2012 HC(N)
06.11.2015 HC(A)

46 V. J. Dalvi B.A. 07.02.1983 Yes 2016 Yes 2022 02.06.2014 HC(N)
01.12.2015 HC(A)

47 Y. L. Pradhan B.S.L., LL.B. M.B.A., 
GDC&A, 28.03.1985 Yes 2016 Yes 2022 15.04.2015 HC(N)

01.12.2015 HC(A)

48 V. D. Gaikwad B.Com., LL.B. 03-07-1977 Yes 2017 Yes 2024 07-07-2009 Peon
01.02.2016 Clk

49 Y. R. Patil B.A., M.C.M., LL.B. 27.05.1982 Yes 2014 Yes 2021 06.07.2012 HC(G)
01.02.2016 HC(A)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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50 K. K. Vaishnav M.Com., B.Lib.& I.Sc. 22.10.1989 Yes 2015 Yes 2022 30.07.2013 HC(B)
01.03.2016 HC(A)

51 K. S. Garge B.Com. 29.06.1988 Yes 2015 Yes 2021 26.08.2013 HC(B)
16.06.2016 HC(A)

52 S. B. Navkar M.Sc., LL.B. 05.10.1983 Yes 2015 Yes 2021 21.10.2013 HC(B)
16.06.2016 HC(A)

53 R. M. Kapse
B.A., LL.M., 
M.Lib & I.Sc.

04.09.1986 Yes 2017 No -- 18.07.2016

54 R. N. Patil M.A., M.B.M. 01.06.1983 Yes 2021 No -- 18.07.2016

55 A. A. Pingalkar B.C.A., M.Sc. 12.07.1991 Yes 2017 No -- 18.07.2016

56 Khaleel Ahmed M.Sc. 15.02.1982 Yes 2018 No -- 05.08.2016

57 S. D. Kashid B.Sc., B.Ed. 18.11.1977 Yes 2015 Yes 2022 11.12.2013 HC(B)
14.10.2016 HC(A)

58 V. R. Bhatlawande B.Com, M.P.M., 
GDC&A. 13.11.1987 Yes 2015 Yes 2021 26.08.2013 HC(B)

14.10.2016 HC(A)

59 J. S. Wakhare B.A. 23.07.1987 Yes 2016 Yes 2022
05.05.2011 Peon HC(B)
15.01.2015 Clk HC(B)

14.10.2016 HC(A)

60 G. L. Darade M.A. 05.12.1984 Yes 2015 Yes 2022 24.07.2013 HC(B)
07.10.2016 HC(A)

61 Y. W. Thube B.Sc., M.C.A. 27.05.1990 Yes 2018 No -- 20.10.2016

62 S. B. Savant M.A.(Mar.), M.A.(His.),
B.Ed. 02.03.1983 Yes 2019 No -- 17.10.2016

63 N. A. Patil M.A. 12.06.1985 Yes 2021 No -- 17.10.2016 

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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64 Y. R. Wani M.Com. 26.07.1988 Yes 2018 No -- 17.10.2016

65 R. S. More
B.Com.,M.B.M(Comp.),
M.C.A., LL.B.

23.03.1981 Yes 2017 No -- 27.10.2016

66 Smt. A. H. Chopkar
M.A. M.Lib. & I.Sc., 
B.Ed.

25.02.1989 Yes 2018 No -- 17.10.2016

67 R. S. Karde
M.Sc.(Comp.), B.Ed., 
LL.B., GDC&A.

11.08.1987 Yes 2017 No -- 19.10.2016

68 Smt. T. P. Mahajan M.A. 01.06.1984 Yes 2017 No --
31.07.2015 HC(B)
25.10.2016 HC(A)

69 P. N. Bankar
M.A.(Eco.), M.Ed., 
M.A.(Mar.), M.A.(His.),
M.Phil, Dip(Sch.Mgmt)

06.03.1984 Yes 2018 No -- 17.10.2016

70 Smt. S. P. Kulkarni (Tekale) M.A., B.Ed. 03.12.1987 Yes 2017 Yes 2022 09.06.2014 DC
18.10.2016 HC(A)

71 K. M. Ramdhave M.Com., B.Ed. 08.12.1984 Yes 2018 No -- 19.10.2016

72 N. K. Tirmale M.Sc. 24.05.1986 Yes 2018 No -- 17.10.2016

73
S. M. Shinde
[On Compassionate
Ground]

B.A. 28.06.1987
Yes 2022 No –

23-8-2018

74 B. S. Kale B.A. 21.04.1987 Yes 2014 Yes 2019
22-11-2010 Clk CCBom
01-03-2014 Clk HC(B)
06-09-2018 Clk HC(A)

75 O. M. Pimpalkar M.A., D.Ed. 20.02.1992 Yes 2021 No --- 01-10-2013 Peon
21-12-2018 Clk

76 W. S. Avsare B.A. 01.05.1987 Yes 2022 No – 30-07-2010 Sweeper HC(G)
01-01-2014 Peon HC(G)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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26-02-2018 Peon HC(A)
21-12-2018 Clk

77 D. V. Dandge M.A., LL.B. 01-06-1980 Yes 2021 No – 20-07-2007 Peon
21-12-2018 Clk

78
M. Shoyeb M. Yunus
Choudhari

M.A., LL.B. 04-04-1989 Yes 2015 Yes 2021 16-7-2013 HC(B)
10-1-2020 HC(A)

79 Aleem Khan Kaleel Khan M.A., B.Ed. 15-6-1982 Yes 2015 Yes 2021 26-7-2013 HC(B)
10-1-2020 HC(A)

80 G. V. Waghmare B.Com.
7-6-1984 Yes 2015 Yes 2021 2-8-2013 HC(B)

10-1-2020 HC(A)

81 S. P. Wani B.Com.  29-4-1986 Yes 2015 Yes 2021 2-9-2013 HC(B)
10-1-2020 HC(A)

82 S. G. Hiwrale B.A. 21-8-1988 Yes 2015 Yes 2021 1-10-2013 HC(B)
10-1-2020 HC(A)

83 D. B. Choudhary B.Sc. 6-4-1987 Yes 2015 Yes 2021 10-12-2013 HC(B)
10-1-2020 HC(A)

84 S. B. Hiwale B.A. 14-7-1979 Yes 2016 No -- 23-12-2013 HC(B)
10-1-2020 HC(A)

85 Mohd Aamer Md. Sayeeduddin B.Sc. 26-6-1984 Yes 2017 Yes 2022 1-10-2014 HC(B)
10-1-2020 HC(A)

86 E. M. Bamne M.Com. 10-9-1985 Yes 2018 Yes 2022 17-3-2015 HC(B)
10-1-2020 HC(A)

87 Smt. U. B. More M.Com. 10-9-1985 Yes 2017 Yes 2024 16-6-2015 HC(B)
10-1-2020 HC(A)

88 P. N. Shambharkar B.Sc., M.B.A. 17-11-1989 Yes 2021 No -- 17-6-2016 HC(B)
14-1-2020 HC(A)

89 Smt. S. A. Shinde B.A., M.C.M., 1-12-1986 Yes 2018 Yes 2024 1-8-2016 HC(B)
10-1-2020 HC(A)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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90 Javeed Khan Mahmood Khan M.Com. 16-6-1983 Yes 2017 Yes 2024 28-5-2015 HC(G)
21-1-2020 HC(A)

91 Smt. V. R. Patwardhan B.A.,B.C.A.,M.M.S. 23-09-1987 Yes 2021 No -- 01-02-2020

92 V. G. Ahirrao M.Sc. 02-05-1991 Yes 2021 No -- 20-02-2019 DC
01-02-2020 HC(A)

93 A. A. Sasane B.C.A. M.B.A. 14-03-1992 Yes 2021 No -- 01-02-2020

94 Smt. A. S. Wakpanjar M.Sc. 21-02-1990 Yes 2021 No -- 01-02-2020

95 Smt. S. V. Pardeshi M.A., B.Ed. 12-10-1991 Yes 2022 No -- 01-02-2020

96 T. B. Bhise M.Sc. 11-11-1991 Yes 2021 No -- 01-02-2020

97 Smt. H. L. Bhaiyawar B.Com., M.A. 10-10-1993 Yes 2021 No -- 01-02-2020

98 Smt. P. L. Sharma M.A. 18-09-1993 Yes 2021 No -- 01-02-2020

99 S. V. Pawar M.A. 07-05-1993 Yes 2021 No -- 01-02-2020

100 Smt. P. S. Joshi M.Sc. 19-12-1990 Yes 2022 No -- 01-02-2020

101 U. N. Chavhan B.Com., LL.B. 19-09-1992 Yes 2021 No -- 01-02-2020

102 M. P. Golde M.Com. 30-05-1993 Yes 2021 No -- 01-02-2020

103 G. R. Nagargoje B.Sc., LL.M. 31-07-1989 Yes 2021 No -- 03-02-2020

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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104 N. D. Vardhamane B.Sc. M.A. 06-09-1995 Yes 2021 No -- 01-02-2020

105 Smt. N. W. Morkhade
B.Sc., M.C.A.,
Diploma in Cyber Laws

08-05-1990 Yes 2022 No -- 01-02-2020

106 P. S. Somwanshi M.Com. 12-05-1992 Yes 2022 No -- 01-02-2020

107 A.V. Gate M.Sc. 10-4-1991 Yes 2021 No -- 01-02-2020

108 P. N. Wani LL.M., PGDCL 29-07-1985 Yes 2021 No -- 01-02-2020

109 R. R. Lokhande M.Com. 23-02-1992 Yes 2022 No -- 01-02-2020

110 G. V. More B.A., M.S.W., LL.M. 08-06-1993 Yes 2021 No -- 01-02-2020

111 Smt. P. V. Erande M.Sc. 29-04-1995 Yes 2021 No -- 01-02-2020

112 Smt. Y. D. Joshi M.Com. 11-03-1996 Yes 2021 No -- 01-02-2020

113 Smt. A. K. Burkuley B.Com., LL.B. 29-06-1993 Yes 2021 No -- 01-02-2020

114 Smt. S. A. Nandgaonkar M.Sc. 02-08-1994 Yes 2021 No -- 01-02-2020

115 Smt. S. D. Barote LL.M. 21-03-1989 Yes 2021 No -- 01-02-2020

116 Smt. P. S. Parakh M.Com. 18-12-1992 Yes 2021 No -- 01-02-2020

117 M. R. Barate B.S.L., LL.B. 22-10-1987 Yes 2022 No -- 8-2-2014 Peon DC
11-8-2020 Clk

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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118 Smt. M. S. Dongre M.Sc. 23-09-1989 Yes 2021 Yes 2022 25-7-2014 Clk DC
12-8-2020 HC(A)

119 R. S. Chavan M.A., B.Lib & I.Sc. 06-06-1994 Yes 2022 No -- 14-8-2020 

120 R. C. Sutar M.Com. 15-11-1994 Yes 2022 No -- 17-8-2020

121 Smt. N. D. Bhavsar M.A. 22-01-1990 Yes 2022 No -- 18-8-2020

122 C. S. Gajbhiye B.Com., LL.B. 10-07-1985 Yes 2022 No -- 18-8-2020

123 Shafiq Umar Shekh B.C.A., M.Sc. 23-05-1987 Yes 2021 No -- 12-6-2017 HC(B)
27-08-2020 HC(A)

124 Smt. P. M. Shaikh M.A. 30-05-1990 Yes 2022 No -- 18-8-2020

125 Smt. P. P. Bichkule M.Sc. 29-06-1993 Yes 2022 No -- 17-8-2020

126 A. J. Chopade LL.B. 26-06-1991 Yes 2022 No -- 20-10-2020

127 A. S. Manjare M.A. 05-08-1993 Yes 2022 No -- 14-10-2020

128 R. H. Budhwant M.A. 25-7-1992 Yes 2022 No -- 14-10-2020

129 D. N. Pawar B.A., LL.B. 20-2-1986 Yes 2022 No -- 14-10-2020

130 Smt. V. V. Jadhav M.Com. 01-12-1990 Yes 2022 No -- 02-11-2020

131 S. B. S. F. Chishty M.A., B.Ed. 27-08-1990 Yes 2022 No -- 14-10-2020

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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132 P. V. Mahajan M.A., LL.B. 18-11-1991 Yes 2022 No -- 28-12-2020

133 Smt. L. P. Landge
M.A., B.Ed., M.Phil., 
M.Lib & I.Sc.

17-10-1981 Yes 2022 No -- 01-03-2021

134 R. B. Chaudhari M.Com. 20-09-1992 Yes 2022 No -- 04-03-2021

135 R. M. Vawalkar M.Com. 04-04-1990 Yes 2022 No -- 17-03-2021

136 G. S. Kulkarni M.Sc., LL.B. 08-12-1985 Yes 2022 No -- 09-03-2021

137 G. B. Daund M.Com. 10-02-1994 Yes 2022 No -- 03-03-2021

138 Smt. V. S. Khot M.Sc. 05-10-1992 Yes 2022 No -- 01-03-2021

139 Rizvan Afzal Mohd. B.A., LL.M. 25-05-1983 Yes 2022 No -- 02-03-2021

140 A. U. Bodke M.Com., LL.B. 10-02-1990 Yes 2022 No -- 08-03-2021

141 M. S. Swami M.C.A. 26-10-1992 Yes 2022 No -- 15-03-2021

142 Smt. C. B. Pungle M.A., LL.B. 29-09-1985 Yes 2022 No -- 01-03-2021

143 Smt. R. S. Walve M.Com., GDC&A. 06-11-1987 Yes 2022 No -- 15-03-2021

144 Smt. S. G. Vaishnav M.Sc. 24-03-1995 Yes 2022 No -- 02-03-2021

145 S. D. Magar M.Com. 26-06-1990 Yes 2016 Yes 2022 05-12-2014 HC(B)
07-05-2021 HC(A)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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146 R. M. Waghile B.Com. 04-07-1986 Yes 2017 No -- 05-05-2015 HC(B)
07-05-2021 HC(A)

147 S. B. Biradar M.Com. 10-10-1990 Yes 2017 No -- 04-01-2016 HC(B)
23-06-2021 HC(A)

148 Smt. M. A. Kulkarni M.Sc. 05-12-1988 Yes 2019 No -- 22-02-2016 HC(B)
12-10-2021 HC(A)

149 S. R. Gawali LL.M. 18-08-1988 Yes 2018 Yes 2024 01-06-2017 HC(B)
12-10-2021 HC(A)

150 M. U. Shaikh M.Com., D.T.L. GDC&A 01-12-1984 Yes 2019 No -- 06-06-2017 HC(B)
12-10-2021 HC(A)

151 N. D. Diwan M.Com. 06-04-1989 Yes 2022 No -- 29-10-2021

152 Smt. K. K. Ingole B.Sc., LL.M. 26-12-1989 Yes 2023 No -- 25-10-2021

153 S. A. Pawar B.A., LL.B. 26-05-1986 Yes 2023 No --
03-01-2009 Peon-DC
01-09-2021 Clerk-DC
26-10-2021 HC(A)

154 A. P. Sakhare M.Com. 14-12-1992 Yes 2023 No -- 25-10-2021

155 Smt. K. M. Sayyed B.C.A., M.Sc. 26-09-1993 Yes 2023 No -- 29-12-2021

156 D. M. Jadhav M.A., M.Ed. 24-11-1986 Yes 2022 No -- 22-03-2021 HC(B)
05-01-2022 HC(A)

157 M. G. Rathod M.A., B.Ed. 06-02-1991 Yes 2023 No -- 19-11-2018 DC
29-12-2021 HC(A)

158 A. S. Jangle M.A. 03-01-1995 Yes 2023 No -- 23-12-2021

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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159 Ismail Ibrahim Shaikh B.A., LL.B. 27-08-1984 Yes 2023 No -- 16-01-2020 DC
30-12-2021 HC(A)

160 A. A. Rathod M.A. 22-11-1991 Yes 2021 No -- 09-12-2019 HC(N)
22-11-2022 HC(A)

161 Smt. G. K. Tejinkar M.Sc. 25-10-1996 Yes 2021 No -- 09-12-2019 HC(N)
13-12-2022 HC(A)

162 P. D. Bhalerao B.Com., M.C.M. 22-10-1981 Yes 2015 Yes 2021 15-03-2014 HC(N)
01-03-2023 HC(A)

163 R. C. Patil B.Sc., M.C.A. 07-06-1993 No -- No -- 05-04-2021 HC(B)
18-07-2023 HC(A)

164 A. V. Pardeshi B.Com. 27-01-1990 Yes 2021 No -- 20-01-2017 HCB
09-01-2024 HCA

165 S. D. Sayed M.Com. 05-04-1984 Yes 2017 No -- 13-10-2016 HCB
09-01-2024 HCA

166 V. T. Koyape M.A. 08-08-1984 Yes 2017 Yes 2022 12-08-2014 HCB
09-01-2024 HCA

167 A. B. Pole B.Sc. 30-08-1990 Yes 2017 No -- 05-12-2016 HCB
09-01-2024 HCA

168 V. N. Tayade B.A., LL. B. 19-03-1987 Yes 2018 No -- 10-10-2017 HCB
09-01-2024 HCA

169 S. O. Teltumbade B.A. 25-07-1988 Yes 2024 No -- 14-07-2017 HCB
09-01-2024 HCA

170 A. R. Tiwari B.A., M.A. 02-08-1991 No -- No -- 04-08-2016 HCB
09-01-2024 HCA

171 K. K. Kawre M.A. 03-08-1990 Yes 2017 No -- 08-03-2017 HCB
09-01-2024 HCA

172 M. N. Ranbawale B.A. 21-06-1984 Yes 2023 No -- 14-09-2016 HCB
09-01-2024 HCA

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth
Whether

passed LSD
Exam.

If yes, year
of passing

LSDE

Whether
passed

HSD Exam.

If yes year
of passing

HSDE

Date of initial appointment
and date of appointment as

Clerk in High Court
Remark

173 P. M. Hanwate B.Sc., M.Sc. 09-02-1990 Yes 2017 No -- 05-01-2016 HCB
09-01-2024 HCA

174 S. S. Wagh M.Com. 29-05-1990 Yes 2018 No -- 25-09-2017 HCB
09-01-2024 HCA

175 A. V. Patil B.A. 12-11-1989 Yes 2023 No --
01-09-2017 HCB PEON
01-04-2022 HCB CLK

09-01-2024 HCA

176 D. S. Tayade B.A. 28-02-1986 Yes 2023 No --
28-08-2017 HCB PEON
01-04-2022 HCB CLK

09-01-2024 HCA

177 S. S. Nerkar B.A. 30-05-1986 No -- No -- 02-09-2013 HCB
09-01-2024 HCA

178
M. B. Markad
[On Compassionate
Ground]

B.Sc. 17-09-1988 No -- No -- 17-09-1988
02-02-2024

179 K. G. Rajput B.A. 13-09-1984 No -- No --

13-09-1984
28-01-2015 Peon HCB
06-02-2020 Clk HCB
01-03-2024 Clk HCA

180 N. S. Gaikwad B.A., LL.B. 17.05.1990 Yes 2015 No -- 29.10.2013 HCB
02.04.2024 HCA

181 Smt. S. V. Ghatge M.A. 09.09.1994 Yes 2021 No -- 10.01.2020 HCN
23-04-2024 HCA

182 Kum. A. H. Chavhan M.A. 17.08.1995 Yes 2021 No -- 10.01.2020 HCN
23-04-2024 HCA

183
to

188
Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of   Staff Car Drivers   as on 01/01/  2025  

Staff Car Driver     :    Pay Matrix & Level : S-10 : Rs. 29200-92300  

Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth Date of appointment Remark

1 D. S. Pathak 6th Std. 15-01-1971
14-11-1995 Peon - DC Peon
14-06-2000 Driver - HC(A)

2 J. K. Gaikwad S.S.C. 01-06-1977 01-10-2001

3 S. B. Deshpande B.A. 29-02-1980 01-10-2001

4 K. V. Pawar S.S.C. 10-04-1978
12-08-1999 HC(B)

16-05-2001 Driver HC(B)
15-02-2003 HC(A)

5 B. N. Nagargoje H.S.C. 10-01-1974 07-11-2003

6 A. N. Moin S.S.C. 05-07-1975 13-12-2005

7 S. P. Shastri H.S.C. 01-08-1974
14-10-2004 HC(B)
01-08-2006 HC(A)

8 H. L. Tayade S.S.C. 07-02-1973
15-09-2004 DC

01-11-2006 HC(A)

9 B. D. Pawar S.S.C. 13-05-1969

28-04-1995 W-man
06-12-2006 Driver
23-06-2008 HC(B)
26-08-2008 HC(A)

10 S. D. Pawar 9th Std. 03-10-1972

06-11-2004 Peon
06-12-2006 Driver
23-06-2008 HC(B)
26-08-2008 HC(A)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.



36

Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth Date of appointment Remark

11 B. B. Khare H.S.C. 05-01-1973

06-11-2004 Peon
06-12-2006 Driver HC(A)

23-06-2008 HC(B)
07-03-2009 HC(A)

12 U. B. Shinde H.S.C. 03-05-1977 09-03-2011

13 Sk. Yunus Karbhari B.A. 03.04.1987 23.06.2014

14 P. M. Ganar
B.A.,  
I.T.I. Diesel Mech.

05.10.1982 23.06.2014

15 S. P. Thosar B.Com.  07.09.1988 23.06.2014

16 S. U. Kalve H.S.C. 25.06.1977 27.06.2016

17 B. N. Tayad B.A. 05.01.1990 02.09.2016

18 R. B. Yelve H.S.C. 02-02-1991 19-06-2017

19 R. G. Ganar B.A.  01-01-1997 11-07-2019

20 S. P. Dhanedhar B.A. 10-02-1984 15-07-2019

21 V. K. Dhanwai B.Sc. 16-10-1990 10-07-2019

22 L. B. Chavan M.A.  10-05-1994 11-07-2019

23 S. R. Jeve B.Sc. 29-12-1992 16-07-2019

24 R. N. Tupsamindre B.C.A. 16-02-1990 15-07-2019

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth Date of appointment Remark

25 B. U. Phad S.S.C. 05-12-1978
15-5-2009 Co-Peon HC(B)
10-7-2012 Driver HC(B)

5-9-2020 HC(A)

26 N. V. Abuj B.Com. 04-03-1993
30-06-2018 Peon

24-03-2023 Driver

27 S. M. Pimpale B.A. 01-03-1984
16-11-2013 Peon

24-03-2023 Driver

28 S. D. Mupade S.S.C. 01-05-1979
21-04-2015 Peon

24-03-2023 Driver

29 Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Chobdars,  as on 01/01/  2025  

Chobdar  :  Pay Matrix & Level : S-10 : Rs. 29200-92300

Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth Date of appointment 

 Date of promotion as
Havildar / Naik / 

Photocopy Machine
Operator / Liftman/

Roneo Peon  / W-man

Date of promotion as
Chobdar

Remark

1 Sunil B. Gaikwad 8th Std. 02-06-1965 22-08-1983 -- 01-08-1991

2 M. R. Deshmukh S.S.C. 02-06-1966 06-02-1989 -- 28-02-2001

3 K. D. Puri S.S.C. 13-02-1967 06-02-1989 18-02-1999
28-02-2001 Hav.

31-08-2002 Chob.

4 K. G. Dange S.S.C. 25-05-1965 21-08-1989 26-09-2002 22-01-2003

5 K. V. Durgude S.S.C. 16-05-1965 20-03-1989 --
26-09-2002 Hav.
16-06-2003 Clerk
10-12-2003 Chob.

6 A. P. Rawankole 9th Std. 02-07-1967
23-07-1990 HCN
10-04-2001 HCA

15-07-2003 R Pn 01-09-2005

7 S. B. Gahirwar S.S.C. 02-01-1966 11-04-1990 06-04-1996 L-man 06-02-2006

8 Afsar Ali S.S.C. 06-11-1965 13-02-1989 12-12-2003 P-Optr. 06-02-2006

9 R. A. Chirade S.S.C. 16-07-1965 04-04-1990 24-10-2005 R-Pn 08-01-2007

10 Z. J. Siddiqui H.S.C. 22-07-1969 28-04-1995 W-man 16-08-2005 P-Optr. 06-02-2006 Hav.
22-03-2007 Chob.

11 Meer Razikh Ali 7th Std. 02-01-1967 13-02-1990 21-11-2005 22-03-2007

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth Date of appointment 

 Date of promotion as
Havildar / Naik / 

Photocopy Machine
Operator / Liftman/

Roneo Peon  / W-man

Date of promotion as
Chobdar

Remark

12 Syed Shafikuddin 9th Std. 01-01-1970 01-08-1991 13-07-2006 L-man 22-03-2007

13 P. N. Jadhav H.S.C. 09-01-1966 12-06-1995 01-06-2007 R-Pn. 07-07-2009

14 S. M. Sonwane S.S.C. 04-07-1968 24-12-1996 03-07-2007 L-man 07-07-2009

15 A. B. Magar 7th Std. 16-07-1969 12-10-1989 W-man 16-07-2007 07-07-2009

16 R. D. Khandre S.S.C. 24-07-1966 05-01-1993 16-07-2007 07-07-2009

17 G. N. Bodhare 7th Std. 30-06-1969 11-12-1996 01-08-2007 P-Optr. 07-07-2009

18 A. S. Gaikwad 7th Std. 01-01-1967 13-02-1989 07-08-2010 19-12-2012

19 Kamal Khan Pathan B.A. 06-07-1970 19-11-1992 26-03-2015 22-11-2017

20 A. K. Bakhale 7th Std. 15-06-1973 06-11-2003 29-06-2015 Lftman 22-11-2017

21
Syed Javed Ahmed
[On Compassionate
Ground]

9th Std. 21-06-1984 13-12-2005 29-06-2015 P-Optr. 22-11-2017

22 S. R. Warne 9th Std. 01-06-1967 23-02-2000 -- 22-11-2017

23 A. R. Rupkhedkar 8th Std. 08-07-1972 14-11-2002 -- 22-11-2017

24 S. P. Avhale S.S.C. 14-03-1972 18-01-2003 -- 22-11-2017

25 S. M. Vishwasu B.A. 12-01-1975 23-01-2003 – 22-11-2017

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth Date of appointment 

 Date of promotion as
Havildar / Naik / 

Photocopy Machine
Operator / Liftman/

Roneo Peon  / W-man

Date of promotion as
Chobdar

Remark

26
Mohammad Parvez Abdul 
Munaf Shaikh

9th Std. 08-06-1974 30-08-2003 29-12-2017 Roneo 11-12-2018

27 Smt. A. V. Puranik 9th Std. 05-06-1968 06-10-1994 21-05-2018 Naik 11-12-2018

28 S. G. Wadgave H.S.C. 05-01-1983 03-03-2007 10-09-2018 Liftman 11-12-2018

29 Sk. Md. Salim Ab. Hakim 9th Std. 08-06-1971 11-08-2003 --- 11-12-2018

30 M. A. Deshpande 9th Std. 10-05-1969 06-11-2004 --- 11-12-2018

31 S. S. Gajare 8th Std. 01-04-1968 25-04-1995 07-08-2010 Naik
19-12-2012 Filer 10-09-2020 

32 P. A. Solanke B.A. 15.05.1984 16-11-2013 01-04-2019 P-Optr. 22-10-2020 

33 S. B. Gurav 8th Std. 30-07-1981 18-01-2003 Peon 02-03-2020 Naik 22-10-2020

34 S. K. Basaiye S.S.C. 03-01-1973 16-08-2005 Wtchmn 02-03-2020 Naik 22-10-2020 

35 A. W. Kelker 9th Std. 04-01-1965 29-01-2000 02-03-2020 Naik 15-09-2021 Chobdar

36 A. A. Sontakke H.S.C. 11-01-1981 02-11-2006 03-02-2021 P-Optr 15-09-2021

37 K. N. Torne 7th Std. 07-03-1977 14-11-2002 09-04-2021 Naik 15-09-2021

38 S. C. Sevlikar 9th Std. 13-10-1971 21-11-2005 09-04-2021 Naik 15-09-2021

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of Birth Date of appointment 

 Date of promotion as
Havildar / Naik / 

Photocopy Machine
Operator / Liftman/

Roneo Peon  / W-man

Date of promotion as
Chobdar

Remark

39 A. M. Khandare 8th Std. 07-09-1966 16-06-2006 06-07-2021 Liftman 21-02-2022

40 R. D. Bansode 7th Std. 01-01-1972 14-12-2005 06-12-2021 Naik 15-02-2023

41 Syed Fasiuddin 7th Std. 24-06-1971 13-12-2005 06-12-2021 Naik 15-02-2023

42 G. K. Jire B.A. 01-10-1970 02-01-2006 06-12-2021 Naik 16-02-2023

43 V. L. Bedwal S.S.C. 27-07-1972 02-01-2006 06-12-2021 Naik 26-09-2023

44 B. S. Mundhe 7th Std. 03-07-1975 06-03-2007 21-12-2021 P-Optr 26-09-2023

45 A. G. Kasture 11th Std. 06-02-1982 20-04-2007 01-06-2007 W-man
18-06-2022 Liftman 26-09-2023

46 B. G. Kamble 8th Std. 15-07-1966 06-11-2004
01-04-2019 R-peon

02-03-2020 Havildar
05-12-2023

47 to

49 
Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD
Seniority List of Binder  s &   Filer  s   as on 01/01/20  25  

Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of birth Date of appointment  Date of promotion as Naik/ 
P. M-op / R-peon / L-man

Date of promotion as
Binder/Filer Remark

         Binder  :    Pay Matrix & Level : S-10 : Rs. 29200-92300  

1. S. B. Chothe 9th Std. 01-03-1968 26-03-1987 -- 18-06-1998

2. K. S. Salve 9th Std. 12-12-1965 06-02-1989 -- 28-02-2001

3. M. B. Admane 9th Std. 01-04-1968 25-04-1995 -- 19-12-2012

4. M. K. Pehare 8th Std. 07-02-1975 18-11-2002 -- 21-12-2012

5. V. T. Giri 9th Std. 01-06-1965 14-11-2002 -- 19-12-2012

6. R. B. Bayas S.S.C. 10-06-1978 14-11-2002 -- 19-12-2012

7. D. S. Mhaske 9th Std. 29-05-1967 15-06-1998 -- 11-10-2018

8. B. G. Dahale B.A. 07-01-1971 03-03-2007 -- 08-04-2022
9. D. B. Narwade B.Sc., LL.B. 19-03-1987 26-03-2007 20-04-2007 W-man 24-01-2024

10. V. S. Borude H.S.C. 28-12-1976 01-06-2007 -- 16-11-2024

         Filer  :    Pay Matrix & Level : S-10 : Rs. 29200-92300  

1. V. V. Sonawane 8th Std. 05-08-1974 14-11-2002 25-06-2009 P-Optr. 19-12-2012

2. A. H. Warke 7th Std. 17-07-1971 13-12-2005 23-02-2018 P-Optr. 12-09-2018

3. A. R. Chandodkar M.A. 23-09-1985 26-03-2007 01-04-2019 P-Optr. 02-05-2020

4. V. R. Mishra B.A. 04-01-1979 14-11-2002 07-08-2010 P-Optr.
01-06-2017 Chobdar 10-09-2020

5. B. D. Dale 9th Std. 12-09-1971 14-12-2005 28-09-2020 R-Peon 04-02-2021

6. S. M. Shelke H.S.C. 30-09-1984 03-03-2007 03-02-2021 P-Optr 12-01-2023

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Havildar  s  , Naik  s  ,   Photocopy M/c   Operator  s  , Liftman, Roneo Peon  s  , Mali   &   Cook  s   as on 01/01/20  25  

Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of birth Date of 
appointment 

 Date of promotion as Naik/
PM-op / R-peon / L-man

Date of promotion as
Havildar

Remark

         Havildar  :    Pay Matrix & Level : S-10 : Rs. 29200-92300  

1. U. D. Narwade B.A.  02-02-1969 29-01-1996 07-08-2010 Liftman 28-03-2014

2. N. N. Awsarmol 9th Std. 06-12-1969 21-11-2005 01-04-2019 Liftman 21-07-2020

3. Syed Shah Mohd. 
Maseehuddin

S.S.C. 01-01-1969 17-12-2003 Peon
02-03-2020 Naik

22-10-2020  Chobdar
05-12-2023

4. S. S. Puse S.S.C. 01-07-1970 03-03-2007 29-01-2024 PM-op 14-10-2024

5. S. S. Hiwrale B.A. 09-01-1981 04-04-2008 24-01-2024 Liftman 15-10-2024

         Naik  :    Pay Matrix & Level : S-4 : Rs. 17100-54000  

1 R. B. Santanse 9th Std. 06-09-1968 25-04-1995 10-04-2023 --

2 B. R. Jadhav 7th Std. 10-05-1980 16-10-2006 10-04-2023 --

3 A. S. Chinchole S.S.C. 05-07-1976 03-03-2007 10-04-2023 --

4 Vacant --

         Photocopy Machine   Operator  :    Pay Matrix & Level : S-4 : Rs. 17100-54000  

1 A. Q. Farooqui B.A. 21-02-1982 04-07-2007 24-01-2024 PM-op --

2 Vacant

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri :

Educational
Qualification

Date of birth Date of appointment  Date of promotion as Naik/
PM-op/R-peon/L-man

Date of promotion
as Havildar

Remark

         Liftman : Pay Matrix & Level : S-4 : Rs. 17100-54000

  1 Vacant

         Roneo Peon :    Pay Matrix & Level : S-4 : Rs. 17100-54000  

1 R. D. Bhunne 9th Std. 11-10-1968
25-04-1995 Wman
18-05-2006 Peon

09-02-2022 R-Peon --

         Mali :    Pay Matrix & Level : S-3 : Rs. 16600-52400  

1 A. B. Raut B.A. 01-06-1987 05-10-2017 -- --

2 A. B. Palve 8th Std. 04-07-1986 05-10-2017 -- --

         Cook :    Pay Matrix & Level : S-3 : Rs. 16600-52400  

1 V. S. Borde S.S.C. 20-09-1987 23-06-2014 -- --

2 P. N. Kale B.A. 11-07-1989 23-06-2014 -- --

3 G. G. Autade S.S.C. 04-01-1988 21-12-2023 – –

4 S. K. Sable S.S.C. 15-10-1990 28-12-2023 – --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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HIGH COURT OF JUDICATURE AT BOMBAY, BENCH AT AURANGABAD

Seniority List of Peon/Hamal  s  , Watchm  e  n   &   Sweeper  s   as on 01/01/2  025  

Sr.
No.

Name of the official(s)
S/Shri :

Educational Qualification Date of Birth Date of appointment 
 Date of promotion as
Naik/PM-op/R-peon/

Liftman

Date of promotion
as Havildar Remark

          Peon/Hamal  :    Pay Matrix & Level : S-3 : Rs. 16600-52400  

1 S. H. Dubey 8th Std. 10-03-1976 03-03-2007 -- --

2 M. D. Sitale 9th Std. 07-03-1981 03-03-2007 -- --

3 U. G. Gaikwad 8th Std. 02-05-1980 20-04-2007 -- --

4 P. N. Chhatre H.S.C. 12-06-1986 17-07-2007 -- --

5 S. B. Giri 9th Std. 01-12-1976 09-06-2008 -- --

6 S. R. Jalan B.A.,  22-04-1980 07-07-2009 -- --

7 V. R. Hete H.S.C. 15-06-1974 07-07-2009 -- --

8 Smt. V. R. Ghusekar B.A. 01-10-1980 08-07-2009 -- --

9 K. L. Bedwal S.S.C. 14-07-1970 09-07-2009 -- --

10 G. C. Jadhav H.S.C. 20-07-1988 07-08-2010 -- --

11
Y. L. Jaitmahal
[On Compassionate
Ground]

B.Sc. 31-07-1992 06-02-2012 -- --

12 A. K. Naiknaware B.A. 17-12-1988 08-07-2009 HC(B) 
01-01-2013 HC(A)

-- --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Sr.
No.

Name of the official(s)
S/Shri :

Educational Qualification Date of Birth Date of appointment 
 Date of promotion as
Naik/PM-op/R-peon/

Liftman

Date of promotion
as Havildar

Remark

13 S. P. Bamane B.A. 05-12-1982
14-09-2009 HC(N)
01-03-2013 HC(A) -- --

14 N. P. Khedkar S.S.C. 10-02-1982 01-10-2013 -- --

15 Smt. K. A. Patil 9th Std. 01-07-1980 01-10-2013 -- --

16 C. S. Fegade H.S.C.  23-03-1985 03-10-2013 -- --

17 S. S. Sayyed B.Sc. 18-02-1988 19-11-2013 -- --

18 A. V. Tupe B.A., B.Lib.& I.Sc. 04-03-1983 16-11-2013 -- --

19
G. S. Kamble
[On Compassionate
Ground]

H.S.C. 03-09-1995 02-05-2014 -- --

20
Smt. R. T. Shinde
[On Compassionate
Ground]

B.A. 29-08-1973 02-05-2014 -- --

21 V. P. Chandodkar H.S.C. 03-04-1985 20-04-2015 -- --

22 V. C. Sole H.S.C. 22-02-1989 01-09-2012 DC 
01-06-2015 HC(A)

-- --

23 S. S. Khandke S.S.C.  03-06-1982
07-08-2010 Co-ter

07-08-2015 Reg. Peon
-- --

24 B. D. Chavan 9th Std. 12-06-1983 17-06-2016 -- --

25 Sk. Md. Farooque B.Com.  15-08-1981 17-06-2016 -- --

26 K. K. Bagul H.S.C. 05-02-1989 20-06-2011 Co-ter.
20-06-2016 Reg.Peon

-- --

27 Md. Anwar Sayyed H.S.C. 06-07-1989 23-02-2012 Co-ter. -- --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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S/Shri :
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Naik/PM-op/R-peon/

Liftman
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as Havildar

Remark

23-02-2017 Reg.Peon

28 C. A. Khairnar B.A., D.T.Ed. 21-09-1994 29-06-2018 -- --

29 A. A. Khalikar B.Com. 14-11-1991 02-07-2018 -- --

30 A. B. Sawant
M.A., D.T.Ed., 
M.Lib & I.Sc. 18-01-1990 05-07-2018 -- --

31 B. R. Marge M.A. 08-01-1981 27-06-2018 -- --

32 S. A. Lohakpure B.Com., M.A. 31-08-1985 29-06-2018 -- --

33 G. P. Kute B.A., 01-10-1990 28-06-2018 -- --

34 R. F. Sonavane B.A. 24-04-1991 28-06-2018 -- --

35 V. S. Chavan B.A.  03-10-1991 28-06-2018 -- --

36 K. B. Shewantkar B.A., I.T.I. 01-07-1997 29-06-2018 -- --

37 V. S. Bansode M.A., B.Com.  15-04-1993 09-07-2018 -- --

38 G. H. Teli M.A., Dip. In Agri. 01-06-1986 05-07-2018 -- --

39 A. D. Ingle B.A. 15-05-1988 27-06-2018 -- --

40 A. G. Vinchankar B.Sc.,Dipl in Diesel Mech. 21-12-1989 27-06-2018 --

41 Liladhar M. Sonawane B.A.  27-09-1991 03-07-2018 -- --

42 Smt. S. V. Saste B.Sc., D.T.Ed. 01-06-1992 27-06-2018 -- --

43 D. T. Chothave B.A., M.Lib. 07-06-1992 27-06-2018 -- --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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S/Shri :
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Naik/PM-op/R-peon/

Liftman
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Remark

44 G. S. Jadhav B.Sc., M.B.A. 21-06-1992 03-07-2018 -- --

45 S. B. Malokar B.Sc.  16-01-1995 02-07-2018 -- --

46 D. S. Marwal M.A.  27-09-1996 09-07-2018 -- --

47 P. S. Joshi B.Sc., I.T.I. 11-09-1991 27-06-2018 -- --

48 S. N. Mhaske B.A.  01-06-1985 27-06-2018 -- --

49 D. R. Maher 8th Pass 17-03-1986 02-07-2018 -- --

50 K. S. Munde B.Sc., M.A. 26-03-1993 06-07-2018 -- --

51 V. S. Wagh B.A. 24-04-1995 02-07-2018 -- --

52 A. V. Ghuge H.S.C. 13-01-1998 28-06-2018 -- --

53 S. M. Jadhav B.A.  22-07-1983 29-06-2018 -- --

54 P. B. Awate M.A. 05-12-1985 27-06-2018 -- --

55 S. S. Mandlik S.S.C., I.T.I. 27-04-1986 27-06-2018 -- --

56 Smt. A. E. Surwade B.A., Dipl.(ANM) 04-03-1982 02-07-2018 -- --

57 N. S. Morankar M.Com., GDC&A. 14-02-1983 27-06-2018 -- --

58 S. B. Abhang B.A. 26-03-1985 27-06-2018 -- --

59 R. W. Sonale M.A.,M.Lib.& I.Sc. 10-05-1987 30-06-2018 -- --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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Liftman
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60 C. D. Gaikwad B.A., I.T.I. 02-07-1987 02-07-2018 -- --

61 S. J. Pankhade M.A. 04-10-1988 04-07-2018 -- --

62 N. P. Firange M.A. 22-12-1988 29-06-2018 -- -

63 N. M. Shirode B.Sc. 31-05-1991 29-06-2018 -- --

64 S. S. Suradkar M.A. 18-07-1996 02-07-2018 -- --

65 H. R. Marathe B.Com., I.T.I. 24-10-1989 29-06-2018 -- --

66 S. V. Kande B.A., I.T.I.  23-07-1991 28-06-2018 -- --

67 V. A.Waghmare B.Com. 21-06-1990 14-08-2013 Co-ter.
14-08-2018 Reg.Peon

-- --

68 D. K. Raut B.Sc.,  I.T.I. 25-06-1992 01-10-2018 -- --

69 M. G. Dane B.A.,  11-04-1980 01-10-2018 -- --

70 D. M. Patil H.S.C. 01-01-1981 01-10-2018 -- --

71 V. R. Kamble B.A., D.Ed. 24-04-1985 02-02-2015 HC(B)
08-01-2019 HC(A)

-- --

72 S. S. Sagre M.A. B.Sc. 11-01-1991 13-02-2015 HC(B)
08-01-2019 HC(A)

--

73 M. D. Nikam M.A. 04-06-1990 30-03-2015 HC(B)
08-01-2019 HC(A)

--

74 R. T. Yengade M.A. 06-01-1981 14-01-2019 --

75 S. S. Sakhare 9th Std. 13-01-1984 14-01-2019 --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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76 Smt. P. G. Gore M.A. 05-06-1984 22-01-2019

77 Smt. P. B. Deshmukh 9th Std. 01-03-1980
14-02-2014 Co-ter.

14-02-2019 Reg.Peon
--

78
D. D. Wandre
[On Compassionate
Ground]

H.S.C.  30-05-1999 10-06-2019 -- --

79 Smt. A. S. Lokhande 1st Std. 01-11-1984 23-10-2019 – Co-ter. -- --

80 Smt. P. D. Chautmol ---- 01-01-1983 23-10-2019 – Co-ter. -- -- `

81 Sushil S. Bobade B.A. 01-11-1993 27-08-2015 HC(B)
25-10-2019 HC(A)

82 Smt. R. G. Jire B.A. 11-6-1996 1-4-2019 HC(B)
18-1-2020 HC(A)

83 K. N. Zodge 9th Std. 13-8-1992 14-2-2020 – Co-ter.

84 S. S. Biradar B.A. 30-05-1983 27-01-2016 HC(B)
25-8-2020 HC(A)

85 Smt. S. V. Waghmare H.S.C. 1-2-1997 19-10-2020 Co-ter.

86 N. N. Suryawanshi M.A., GDC&A 07-08-1979 15-09-2017 HC(N)
09-03-2021 HC(A)

87 R. S. Ditti B.Com., M.A. 28-08-1984 15-09-2017 HC(N)
09-03-2021 HC(A)

-- --

88 A. N. Devre H.S.C., I.T.I. 02-05-1987
01-04-2011 Hamal

SmCC Mumbai
01-04-2021 HC(A)

89 S. V. Tile H.S.C. 20-10-1988
04-09-2017 Peon HC(B)
01-10-2020 W'man HC(A)

07-05-2021 Peon HC(A)

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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90 S. P. Galgatte B.Sc., M.A. 26-11-1989
15-09-2017 HC(N)
09-07-2021 HC(A)

91 V. B. Malokar B.A. 22-01-1997 22-07-2021 Co-ter.

92 Smt. K. B. Yelve H.S.C. 22-06-1992 23-02-2022 Co-ter.

93 A. N. Guhe H.S.C. 27-07-1988 03-03-2022 Co-ter.

94 D. K. Patil H.S.C. 11-09-2001 03-03-2022 Co-ter.

95 R. B. Borse S.S.C., Dipl. In Ele. & 
Telecom. 30-01-1995 20-08-2022 Co-ter.

96 Y. A. Pawar 8th Std. 30-12-1988 20-08-2022 Co-ter.

97 S. G. Kulkarni B.A. 11-05-1978 20-08-2022 Co-ter.

98 S. M. Galge B.A. 04-07-1992 03-12-2022 Co-ter.

99 P. B. Kanhekar B.Sc. 15-01-1988 03-12-2022 Co-ter.

100 M. P. Jadhav H.S.C. 27-01-1997 20-12-2018 Peon (B)
16-12-2022 Peon (A)

101 Smt. A. J. Ughde 11th Std. 10-05-1982 02-01-2023 Co-ter.

102 R. G. Kamble H.S.C. 21-01-1974

09-02-2011 Co-ter.(A)
09-02-2016 Reg.Peon HC(B)
04-02-2023 Peon HC(A)
07-02-2023 HC(B) on

deputation

103 S. B. Kadam H.S.C. 21-07-1982 03-04-2023 Co-ter.

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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104 Smt. A. S. Chitapurkar B.A., B.Ed. 05-08-1988 26-02-2020 HC(B)
01-06-2023 HC(A)

105 S. M. Ahire S.S.C. 28-03-1984 28-06-2023 Co-ter.

106 D. S. Choutmol 6th Std. 01-08-1981 06-07-2023 Co-ter.

107 S. N. Awasarmol H.S.C. 20-11-1997 14-07-2023 Co-ter.

108 R. I. Gore 3rd Std. 05-04-1980 24-07-2023 Co-ter.

109 M. M. Khodke B.A. 01-01-1994 14-02-2022 HC(B)
08-08-2023 HC(A)

110 Smt. S.M. Rajput B.Sc. 23-03-1989 05.01.2024 Co-ter.

111
Md. Kaif Farooque
[On Compassionate
Ground]

HSC 14-02-2002 02-02-2024

112
K. N. Shirse 
[On Compassionate
Ground]

S.S.C. 02.01.2006 05.08.2024

113
Smt. N. R. Khandekar
[On Compassionate
Ground]

B.Com. 21-09-2000 18.12.2024

114 to
132 Vacant

          Watchman  :    Pay Matrix & Level : S-3 : Rs. 16600-52400  

1 D. M. Idhate 7th Std. 16-06-1976 06-11-2004 Peon
18-05-2006 W-man

-- --

2 V. P. Dewang B.A. 14-12-1968 03-03-2007 Peon
20-04-2007 W-man

-- --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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3 G. D. Kale B.A. 20-11-1981
05-03-2007 Peon

01-06-2007 W-man
-- --

4 D. D. Gaikwad S.S.C. 01-01-1971 17-07-2007 -- --

5 P. V. More H.S.C. 28-02-1986 13-09-2010 -- --

6 S. V. Gadekar H.S.C. 21-05-1988 01-10-2013 Peon
23-04-2014 W-man

--- --

7 K. R. Shinde M.A. 06-12-1979 01-10-2013 Peon
23-04-2014 W-man

-- --

8 S. C. Gholve M.A., B.Sc. 15-05-1987
18-11-2013 Peon

23-04-2014 W-man
-- --

9 K.S. Bhere M.Com., M.Lib.&I.Sc. 21-08-1992 09-12-2019 HCN
22-02-2024 HCA

-- --

10 to
13 Vacant -- --

          Sweeper :    Pay Matrix & Level : S-3 : Rs. 16600-52400  

1 Shaikh Younus ---- 02-03-1972 24-10-1991 -- --

2 Badshah Osman 8th Std. 17-05-1969 18-10-1995 -- --

3 S. N. Kamble 9th Std. 29-07-1967 18-10-1995 -- --

4 S. S. Jagdhane S.S.C. 06-02-1974 18-10-1995 -- --

5 M. A. Ghodke 7th Std. 04-06-1966 26-02-1996 -- --

6 G. R. Gavale 4th Std. 05-04-1969 17-02-2003 -- --

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.
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7 P. K. Shirsath 4th Std. 01-01-1975 23-09-2003 -- --

8 Smt. L. R.Ghorpade 2nd  Std. 09-12-1979 09-12-2014 -- --

9 Javid J. Baig 7th Std. 01-08-1995 18-02-2021 -- --

10 to
15

Vacant -- --

High Court of Judicature at {}
Bombay, Bench at Aurangabad, {}  Sd / -
Chhatrapati Sambhajinagar. {} Registrar (Adm.)
Date  : 17 / 03 / 2025 {}

             HC(B) = H.C. Bombay : HC(G) = H.C. Goa Bench : HC(N) = H.C. Nagpur Bench : HC(A)= H.C. Aurangabad Bench: DC = Dist. Court : SmCC = Small Cause Court : IC = Indu. Court : LC = Labour Court.


